
CENTR>U. ADMIMSl-RATIW TRIBUNAL

PRINCIPAL BENCH

C.P.NO.44/2006 IN

O.A.N0.1721/2004

New Delhi this the 23"^ day ofMarch 2006

Hoii'bieMr, V.K.MaJotra, Vice Clisirraan (A)
Hon'ble Mrs. Meera Chlilb!>er, Member (J)

Jagdish Chancier (D/90S)
R/o F-4 PS Kalkaji
New Delhi Applicant.
(Bv Advocate; Shvrjii Babu )

- VERSUS -

1. Shri Aditya /viya
Joint Commissioner of Police (Operation)
Police Pleadquaiters
LP.Estate

New Delhi.

.2. Df. K.K,Paul
Commissioner ofPolice

Police Hearlquarters
I.P.Estaie

, New Delhi. Respondents.

ORDER {ORAL)

By HoR'ble Slid V.K.Maiotra.VC(A')

TribunaFs orders dated 09.05.2005 in OA 1721/2004 have been stayed vide

order 20.02.2006 in WP(C).No.23S6-88/2006 & CM No.2108/2006. As such, tliese

proceedings ai'e di'opped midnotices to the respondents are dischai-ged with liberty to the

applicant to revive the same, ifnecessaiy as and wiien tlie final orders of Hon'ble High

Court are avaihible or the sta.y is vacated.

(Mrs. Meera Chhibber) (V.K.Majotra)
Member (J) Vice Chairami (A.)

Ank/


